201 Re. Theft of
Defence Documents
and it cannot discuss affairs rclating to
whether India is going to be turned into a
modern set-up? Rs. 16 crores are spent
every year. Defence seciets have gone
away, and they are all sitting pretty. Does
the Prime Minister deny that she received
a letter from Chandigarh, from a director of
a national institute, a responsible director and
assistant director. That is why I had met
you in your Chamber and requested your
permission. Is the attitude of Government
such as to be tolerated? They will wait
till Monday, by whick time the man may
die? He has written letters to the Prime
Minister about his anguish......

MR. SPEAKER : God help !

SHRI M. L. SONDHI: I am explaining to
you the urgency of the matter. And you
say we shall wait till Monday ?

MR. SPEAKER : I hope that hon.
Member will pity himself when I make
my observations. When he came to my
Chamber he said that he wantcd to make a
reference and 1 said I would ask the hon.
Minister to make a statement after he has
made the reference. After that, some
other notices were also pending, and then
I sent a message. ...

SHRI S. M. BANERJEE (Kanpur) :
The hon. Minister is already cousidering the
matter. I had a talk with him.

MR. SPEAKER : I have already admitted
a calling-attention-notice. The hon.
Minister would not be in a position to make
a statement on the calling-attention-notice
tomorrow or on Sunday. So, even then, the
hon. Member will have to wait. The hon.
Member told me that he would be satisfied
with the hon. Minister’s statement.

SHRI M. L. SONDHI : There have been
precedents here.  The hon. Minister should
make a statement. When the China......

MR. SPEAKER : I am not allowing any-
thing ......

SHRI M. L. SONDHI : The Prime
Minister is stitting pretty herc. What
does she want to do to preserve the national
institute? Letters have been written to her
and nothing is being done. This is what
devalues democracy in this country. They
are using the All India Radio to denounce
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several things about their party affairs, but

they are doing nothing in regard to scien-

tific matters. What has happened to the

Scientific Policy Resolution which Prime

Minister Nehru had moved here?

SHRI BAL RAJ MADHOK (South
Delhi) : May I make a suggestion ? If
he makes a statement here, the matter ends.
He can do it this evening. It is a small
thing. You can oblige in the matter.

MR. SPEAKER : 1 have admitted a
calling attention motion. The procedure
will have to be gone through.

SHRI M. L. SONDHI : It will come up
only on Monday.

12.21 hrs.

RE. SECOND OIL REFINERY IN
ASSAM

SHRI HEM BARUA (Mangaldai)
Before you pass on to the next item, may I
draw your attention to a very relevant matter
the demand of the Assam people fcr a
second oil rcfinery to be established in the
State? I submitted an adjournment motion
to you this morning. The Prime Minister
gave an assurance to the delegation of the
Sangram Parishad when they met her here.
The movement is not there mow. You
wanted some respite to think over it, and so
the movement is not there for about a
month, and still you have not made any
announcement. May I request the Prime
Minister to make an announcement and
have a second oil refinery in Assam in the
public sector very soon ?

SHRI S. M. BANERJEE (Kanpur)
rose—

MR. SPEAKER : Yes, Mr. Banerjee,
what is it ?

SHRI S. M. BANERIJEE : I would only
like to know about this oil refinery.
You have already agreed yesterday. Shri
Kalita has already tabled a motion.

MR. SPEAKER : You cannot raise it
without my permission.

SHRI S. M. BANERJEE : Another small
point.

MR. SPEAKER : No, no.
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SHRI S. M. BANERIJEE : You called me.
Let me finich.

MR. SPEAKER: I have told you it cannot
be brought up without my permission here.

SHRI S. M. BANERJEE : Please allow
me to finish.

MR. SPEAKER : It is not on the agenda.
How can I allow you ?  Anything that is
not on the agenda, I cannot permit.

SHRI S. M. BANERIJEE : I was sub-
mitting before you......

MR. SPEAKER : Are you on a point of
order?

SHRI S. M. BANERIJEE : I am not on a
point of order.

MR. SPEAKER : Then, kindly sit down.
Mr. Sondhi, you have set up a very bad
precedent.

SHRI S. M. BANERJEE : It was not a
rehearsal. You really called me.

MR. SPEAKER : I did not know what
you were going to say. When I learnt it,
I asked you to sit down.

SHRI S. M. BANERIJEE : You called
me.

MR. SPEAKER . Yes, and now Iask
you to resume your seat.

12.23 hrs.

RE. MEETING OF CERTAIN OFFICERS
WITH SHRI T.T. KRISHNAMACHARI
—contd.

ot vy fma (Fi7) : s wEEd,
FT HIT T F21 97 fF 7Y T <70 TH
gt farg & St s fam § Fastanfare
F W ARA I F AR A AT e
R | wa § 7g s AT g At
qR dY ot o FST ATES F FT AT fF ot
FoEETA ¥ S AR @n f g
ITF ATA TR I qEEHET AT FI
AT & T § FE aEd G
afe gor A fe@ awE ¥ w0
o7 fiF 37 & TEF F ATAR 39 TG

DECEMBER 5, 1969

between Govt. Officials 204
and T.T K.

FY qra gE & S wrEe 7 Aifen o
g1 SU ¥ e U™ He o A w1
ag AT HT G fe@Uesy @Y #47 qeA
F U qg WIEAT ST AT AL R
St AT g€ A IWH IRA F1E At §
a1 G ? I Aife § & ==t 7 faww
T 47 T T F1 qriad 77 F faQ
Fa1 ag "raer w9 fawarfase afafa
F qm s ey fr fadwfae
gfaft &7 aeEd # T TF, IT A
Ty feom @& i auw | F g I
¥ 9o &% {5 s § o= F 9y
T AT g% & 7 48 AW aee g,
¥ g W WAAT g §, HaY
Y § O zufy @eq Y s § A
@ I AT AR Jghl & a § agr
GETET &Y A | {Y 7g 7 & o
Helt ¥ €a9 waw fear g 5 e §
FfeT ag e q1ga 1 781 &, Mg
ATAL AR FT | AT qH T G F
&S F1E AT o1 IR F ag ged fFar
T R Mfae AT w7 e qmn ™
F 9@ FY T ! OFW OFT AT
g1 atfer 1w fafaoaw SR
| AIHAT SAAT @ @ A AEE A
AT T /FAT AR G IAHT AT
g EFAT € | R g A fEd
St T wE A e @ a9
o fawama & f ag a9 & Sfew
R SH F arg "@gr fAwedr @
ar feT 7t wgEm 1 oft wTH AT
arfgn | zEfaq ¥ e & gTEAT @
f e 5@ ArAd FrgeTaT R AR A
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SHRI S. S. KOTHARI (Mandsaur) :
Shri T. T. Krishnamachari's ideas on taxa-
tion are obsolete. The Prime Minister must
consult some greater people. Otherwise,
1 do not know what will be the fate of the
Indian economy.



